
 Title:  Diplomatic  measures  need  to  be  taken  with  France  on  turban  issue.

 श्री सुखदेव सिंह  ढींड्सा  (संगरूर  :  अध्यक्ष  महोदय,  सिक्खों  से  जुड़ा  हुआ  एक  बहुत  बड़ा  मसल  है।  फ्रांस  की  परका  ने  एक  एक्ट  पास  किया  है,  जिसकी  वजह
 हे  कोई  भी  बच्चा  [सरकारी  स्कूल  में  पगड़ी  बांधकर  नहीं  जा  [सकता  है।  इस  पर  पूरे  हिन्दुस्तान  में  ही  नहीं,  बल्कि  पूरी  दुनिया  में  रिएक्शन  हुआ  है।  चूंकि  सिक्खों  के  लिए
 पगड़ी  बांधना  जरूरी  है,  इसलिए  इस  पर  बहुत  रिएक्शन  होने  के  बाद,  जब  मैं  मंत्री  था,  हमने  फ्रांस  के  विदेश  मंत्री  जो  अब  वहां  प्रधानमंत्री  हैं,  यहां  आए  थे,  उनसे
 मुलाकात  की  थी।  वे  माइनौरिटी  कमीशन  के  चेयरमैन  भी  थे।  उन्होंने  हमें  यकीन  दिलवाया।  उसके  बाद  जुब  डा.  मनमोहन  सिंह  प्रधान  मंत्री  बने,  तब  हम  उनसे  भी  मिले।
 उन्होंने  कोशिश  भी  की  होगी।  पिछले  सैशन  में  माननीय  आज़ाद  [साहब  ने  यहां  विश्वास  दिलाया  था  कि  हम  फ्रैंच  गवर्नमैंट  से  बात  करके  इसका  कोई  हल  निकालने  की
 कोशिश  करेंगे।  मैं  प्रधान  मंत्री  जी  को  चिट्ठी  भी  लिख  चुका  हूं।  लेकिन  अभी  तक  हमें  कोई  जवाब  नहीं  मिला  है।

 मेरी  यही  विनती  है  कि  भारत  [सरकार  फ्रैंच  गवर्नमैंट से  मिलकर  इसका  कोई  हल  निकालने  की  कोशिश  करे  और  इस  हाउस  को  saryi...(/nterruptions)

 PROF.  VIJAY  KUMAR  MALHOTRA  (SOUTH  DELHI):  Sir,  this  is  a  very  important  matter.  ...(/nterruptions)

 MR.  SPEAKER:  Since  the  Minister  is  responding,  please  sit  down.

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER  OF  URBAN  DEVELOPMENT(SHRI  GHULAM
 NABI  AZAD):  |  have  checked  up  with  the  External  Affairs  Minister.  Earlier  also,  |  had  written  to  the  External  Affairs
 Minister  and  he  has  written  me  back  on  our  request  and  on  the  request  of  the  hon.  Members,  it  was  taken  up  with
 the  French  Government.  |  have  checked  up  with  the  Ministry  today  also.  According  to  the  French  law,  in  public
 schools,  the  display  of  religious  symbols  is  not  allowed.  It  is  not  only  with  regard  to  one  religion  but  according  to  the
 Ministry  that  even  the  Christians  are  not  allowed  to  wear  the  big  ‘Cross’  in  the  schools.  So  are  not  the  Jews  allowed
 to  use  the  cap.  So  are  not  the  Muslims  girls  allowed  to  use  the  scarf  on  the  head.  Similarly,  the  Sikhs  are  not
 allowed  to  use  the  turban.

 The  Ministry  has  taken  up  with  the  French  Government  on  a  number  of  occasions.  Last  meeting  has  taken  place
 only  last  month.  |  have  been  informed  by  the  Ministry  that  in  some  schools,  a  formula  has  been  worked  out  between
 the  French  Government  and  those  who  are  running  the  schools  and  the  community  that  instead  of  wearing  a
 turban,  they  have  been  allowed  to  use  ‘patka’.  Most  of  the  school  boys  have  agreed  to  follow  this  formula  but  in
 some  schools,  children  are  still  resisting.  As  |  said,  the  Government  of  India  is  still  in  continuous  process  of  dialogue
 and  the  matter  has  been  taken  up  as  late  as  last  month.


